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NCW takes cognizance of Kerala sexual abuse case

https://english.publictv.in/ncw-takes-cognizance-of-kerala-sexual-abuse-case/

January 12, 2025

NEW DELHI: The National Commission for Women (NCW) has expressed grave
concern over reports of sexual abuse involving a teenage girl by 64 individuals over four
years in Kerala’s Pathanamthitta district and issued directions for a fair and timely
investigation into the matter.

The NCW has also instructed authorities to ensure the prompt arrest of all accused and
provide the victim with the required support. Taking to its social media handle on X,
NCW posted, “On the directions of Chairperson Vijaya Rahatkar, the National
Commission for Women has taken serious note of reports of a teenage girl alleging
sexual abuse by 64 individuals over four years in Kerala’s Pathanamthitta district.”

‘While few accused have been arrested, the Commission strongly condemns this
heinous crime and has directed authorities to ensure the immediate arrest of all
accused, a fair and time-bound investigation, and necessary support for the victim,
including medical and psychological care,” said the Commission.

The NCW also said that a detailed action taken report has been sought within 3 days.
Meanwhile, 14 people have been arrested in 5 cases registered so far in connection
with the alleged sexual abuse of a now 18-year-old girl in Kerala’s Pathanamthitta
district. The llavumthitta police, which had registered two cases, had arrested 5 youths
yesterday. Then today, the Pathanamthitta police registered 3 cases and immediately
took 9 of the total 14 accused into custody.

Subin (24), VK Vineeth (30), K Anandu (21), S Sandeep (30), and Sreeni alias S Sudhi
(24) are the accused in a case registered at the llavumthitta station. Achu Anand (21) is
the accused in another POCSO case registered here. The fifth accused in the first case,
Sudhi, is currently in jail in another POCSO case registered by the Pathanamthitta
police earlier.

The investigation into this case, which has been filed under sections of the Prevention
of Atrocities against Scheduled Castes Act, is being conducted by Pathanamthitta
Deputy Superintendent of Police PS Nandakumar. The case was registered on the
report of the Pathanamthitta Child Welfare Committee (CWC). Earlier in the day, the
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National Human Rights Commission (NHRC) also took cognizance of the sexual abuse
case in Kerala and said that it has written to the state government for action in this
matter.

“‘Everyone should stand with the minor girl who has courageously raised her voice
against the incidents of rape that happened to her for 5 years. It is very important that
we all become her strength. We should appreciate her for showing courage. 64 people
raped her continuously for 5 years. It means that the system has collapsed. We are
writing to the state government for action in this matter as per the complaint,” NHRC
member Priyank Kanoongo said. (ANI)
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NHRC moved on employment rights for educated youths

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-moved-on-employment-
rights-for-educated-youths/articleshow/117177866.cms

Jan 12, 2025, 09.29 PM IST

Bhubaneswar: NHRC has directed three central ministries to consider the right to
employment of educated youths and technically qualified persons and ensure
necessary action.

It passed the order after hearing a petition filed by human rights activist and lawyer
Radhakanta Tripathy. The complainant, while referring to the ‘India Employment Report-
2024', drew the commission's attention to the issue of large-scale unemployment
among the youth, especially from vulnerable strata, who are suffering immensely.

He submitted that talented, technically qualified persons are experiencing mental health
issues due to a lack of employment or a proper place to utilise their talent and expertise.
"Right to education and right to life are meaningless without the right to livelihood," the
petitioner added.

The commission asked the secretaries of the ministry of education, the ministry of
labour and employment, and the ministry of personnel and training to consider the
concerns raised by the activist. TNN
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o By Sorit Chaudhary -- Saturday, 11 Jan, 2025
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